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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 
EXECUTION APPLICATION NO. 34 OF 2024 
IN ORIGINAL APPLICATION NO. 338/2023 

 
IN THE MATTER OF 
 
RAVENDRA SINGH                                                              …Applicant 
 

V/s 
 
NHAI AND ORS                                                                …Respondents 
  

Additional Documents on behalf of Applicant 

1. The Applicant respectfully submits that, in compliance with the 

order dated 22.08.2025 passed by this Hon’ble Tribunal, an 

application was sent on 27.08.2025 to Respondent No. 2, Agra 

Development Authority (ADA) along with DM, Agra, enclosing a 

copy of the said order and specifically requesting immediate action 

for the daily removal and proper management of sewage in the 

affected area. However, despite receipt of the application and the 

clear directions of this Hon’ble Tribunal, no effective steps have 

been taken by ADA. A copy of the said communication dated 

27.08.2025 is annexed herewith and marked as Annexure-1. 
2. The Applicant further submits that a news report was published in 

the Dainik Jagran newspaper dated 03.09.2025, highlighting 

the serious deterioration of the road condition in the affected area 
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due to continuous sewage overflow and lack of maintenance. The 

report specifically noted that the road has become dilapidated, 
posing a severe risk to commuters, and that frequent accidents were 

occurring as a result of the unhygienic and hazardous conditions. 

This report reinforces the urgency of the matter and the failure of 

the concerned authorities to act in time. A copy of the said news 

report  dated 03.09.2025 is annexed herewith and marked 

as Annexure-2. 
3. The Applicant further submits that, in view of the continued non-

compliance with the order dated 22.08.2025, a second application 

was sent on 04.09.2025 to the Vice Chairman of Agra Development 

Authority (ADA) as well as the District Magistrate, Agra, drawing 

their attention to the inaction and urging immediate implementation 

of the Hon’ble Tribunal’s direction for daily sewage removal and 

management. Despite this follow-up representation, no concrete 

steps have been taken by the authorities till date. A copy of the said 

application dated 04.09.2025 is annexed herewith and marked 

as Annexure-3. 

4. The Applicant further submits that, in view of the persistent inaction 

by the concerned authorities, yet another application was served 

on 15.09.2025, reiterating the continuing problem of sewage 

overflow and the failure to comply with the Hon’ble Tribunal’s 

directions. However, no response or remedial action has been 
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taken by the authorities till date. It is germane to mention here 

that the condition on the ground remains unchanged, and the service 

lane is in a severely damaged state, rendering it unsafe for public 

use. The deteriorated condition of the service lane is clearly depicted 

in the photographs clicked on 15.09.2025. A copy of the application 

dated 15.09.2025 along with the photographs is annexed herewith 

and marked as Annexure-A4. 

5. The Applicant further submits that on 23.09.2025, 
the Hindustan newspaper published a detailed news report under the 

headline “NGT Orders Go in Vain: Gwalior Highway in Bad 

Shape”, highlighting the continuing environmental degradation and 

administrative apathy in the region. The article reported that despite 

clear directions from the Hon’ble Tribunal, the Gwalior Highway 

remains in a severely damaged condition, with  colonies, and old 

settlements unchecked in the area. These developments have only 

exacerbated the sewage and infrastructure problems. In support of 

this, the Applicant has also annexed photographs clicked on 

27.09.2025, showing the latest ground condition in the affected 

area. A copy of the news article dated 23.09.2025 along with the 

photographs dated 27.09.2025 is annexed herewith and marked 

as Annexure-5. 
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1) 

2 
314RT| 

fi: 27.08.2025 

No.34/2024 In Original Application No. 338/2023 (1.A. Nos. 476/2024, 293/2025, 
351/2025 & 460/2025) ERI TIG 22 3FG, 2025 

gftfaft: 

yIRT MTI (HG) 

3G9 H HT 8-In the meantime, the ADA is directed to take immediate action 
for properly managing the sewage in the area concerned including the suction and 
disposal on daily basis. Ì 3441I } HqJ 3HT47 3RT t raufur 

HIO-0-- 9720493474 
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Agra HO 282001 
SP EU703873125IN, IVR Nol: 18 002606868 
27-08-2025 14:41:22, Counter No, 6uhat 
To: JILADHIKARI 

AGRA , AGRA, 282010 
Prom: CAPTAIN RAVINDRA SINGH RATHAUR 
GAURI KUNJ COLONY AGRA, 263009 
Base Amt : 15.00 
TO: JILADHIKARI 
P.Mode: Cash 
POD: No, mw.indiapost.gov.in 

A ra HO 282001 
SP EU703873240IN, IVR NOl: 18002666868 
27-08-2025 14:42:18, Coun ter No, 6 lnla Ist 
To: JPADHYAK3H 
AGRA VIKAS PRADHIKA, AGRA, 282002 
From: CAPTAIN RAV INDRA SINGH RATHAUR 

AGRA, 282003 GAURI KUNJ COLONY 
Base Amt: 15.00 
To: UPADHYAK3H 
P.Mode: Cash 

POD: No, .indiapcst.gov.in 

Agra HØ 282001 
SP EU703873269IN, IVR Nol: 18002666868 
27-08-2025 1l4:43:00, Counter No, 6 lidh h 
Do: MUKHYA SACHIY 
UP GOVT LUCKNOR, 226001 
Prom: CAPTAIN RAVINDRA SINGH RATHAUR 
GAURI KUNJ COLONY AGRA, 292009 
Base Amt: 35.00 
To: JKHYA SACHIV 
P.Mode: Cash 
POD: No, A. indiapost.gov.in 

Bocking Ref. ID: 3136000327082563936 
NG cf Articles: 3 
Total Base Tariff: 65 
Iotal CGST: 6 Total sGST: 6 
Prepaid: 0 
Net AnOUnt: 77 
Irack e ww. indiapost.gov.in 
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1) 

2) 

IG:0A.09.2025 

fäyu: Hy d fRaiet fye d¡ � s fo, Execution Application 
No.34/2024 In Original Application No. 338/2023 (1.A. Nos. 476/2024, 293/2025, 
351/2025 & 460/2025) GRI Ei5 22 3URT, 2025 t yifta 3I¢I (Hr) i 

3T� T h hH HT 8-in the meantime, the ADA is directed to take immediate 
action for properly managing the sewage in the area concerned incl::ding the suction 

and disposal on daily basis. Ì 34G411 HLql 314H 317IE| f 

ufafaf: 
o0-- 9720493474 
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Agla HO 262001 
SP EU703880665 1N, IVR Nol 00068 
04/09/2025 15: 14:05, Countte 
To: 2ILADHIKARI 
AGRA, AuRA, 282010 
riv: RAVINDRA SINGH 
GORINUNJ COLONY, AGRA. 282001 Dra dar b wa 
Base Ant: 1S.00 
To: 2ILADHIKARI 
P.Mode: Cash 
POD: No, www. indiapost.gov. in 

Ågia Ho 282001 
SP BU703880679IN, IVR Nol 
D4/09/2025 15:14:26, Coun te 
To: MUKHYA SACHIV 
UP SHASHAN LUCKNOW, 226004 
From: RAVINDRA SINGH 
GORIKUNJ COLONY, AGRA, 282001 
Base Ant: 35.00 
To: MUKHYA SACHIV 
P.Mode: Cash 
FOD: No, www. indiapost.gov.in 

Agra HO 282001 

From: RAVINDRA SINGH 

SP EU703880682IN, IVR NolT8O0ZgN88 
04/09/2025 15:14: 48, CounHog 
To: UFADHIAKSH ADA 

ADA JAIPUR HOUSE, AGRA, 20200 

base Amt: i5.00 
GORIKUNJ COLONY, AGRA, 282001 

To: UPADHIAKSH ADA 
P.Mode: Cashi 
POD: No, ww. indiapost.gov.in 

809zs6588 
No 

No of Articles: 3 

India Post 

Total Ease Tariff: 65 
Total CGST: 6 Total 3G3T: 

Booking Ref. ID: 313600030409255051 

Prepaid: 0 
Net Alúount: 77 

India Pot 

Track @ Www, indiapost. gov.in 

India. Post. 

India Pó st 
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1) 

2) 
31-RT | 

fio: 15.09.2025 

No.34/2024 In Original Application No. 338/2023 (1.A. Nos. 476/2024, 293/2025, 351/2025 & 460/2025) ERT Ti 22 3IRT, 2025 Ì YiRT 3T¢RT (Hr) 

319 H HT 8-In the rneantime, the ADA is directed to take imnediate action 
for properly managing the sewage in the area concerned including the suction and 
disposal on daily basis. hÌ Hq41e| He 3T4À 3u f rqnfur vs 

)0-i0-- 9720493474 
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Agra HO 282001 

15709/2025 14T29:04, Counter No. 
SP EU615 643317 IN, IVR Nol: 18002666868 

To:CHIEF SECRETARY 

UP GOVT , LUCKNOW, 226001 
From: RAVINDRA SINGH RATHAUR 
GAURI KUNJ COLONY 
Base Amt: 35.00 
To: CHIEF SECRETARY 

P.Mode: QR 
POD: No, www. indiapost.gov. in 

Agra HÌ 282001 

To: DISTRICT MAGISTRATE 
AGRA , AGRA, 282003 

Prom: RAVINDRA SINGH RATHAUR 

GAURI KUNJ COLONY 

SP BU615643436IN, IVR Nol: 18002666868 

15/092025 t4:29: 48, eeunter-No 5 

Base Amt: 15.00 

P.Mode: 9R 

AGRA, 2820 

To: DISTRICT MAGISTRATE 

Agra HO 28201 

POD: No, www. indiapost.gov.in 

To: UPADHYAKSH 

From: RAVINDRA SINGH RATHAUR 

Base Amt: 15.00 
GAURI KUNJ COLONY , AGRA, 28 

To: UPADHYAKSH 

AGRA, 282D01 

-SP BU615 64 3303IN, IVR Nol: 18002666868 

P.Mode: QR 

15/09/2025 14:30:16, Counter No. 6 

India Post 
Dak SeweJan Sewa 

AGRA VIKAS PRADHIKA, AGRA, 20303bsO 

POD: No, www. indiapost.gov. in 

77 

India Post 

Booking Ref. ID: 
No of Articles: 3 
Total Base Tariff: 65 
Total cGST:6 
Prepaid: 0 

Dik SewaJun Sewa 

Total SGSI: 6 

Net Anount: 
Track@Www. indiapost. gov.in 

India Post 
pak SewaJan Sewa 

3136000315 092562158 

India Post 
Dak Sewa-Jan Sewa 

India Post 
Dak SewaJan Sewa 
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23 

GGtdlG www.livehindustan.com 
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